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THE MINISTER OF STATS IN 
THE MINISTRY OP RAIL
WAYS (SHRI SHEO NARAIN). (a) 
and (b) No

(c) The existing arrangement tie 
carrying of passengers by rail and 
movement of goods taffic by co-ordi- 
nated road transport operated by the 
contractois appointed by the Railway 
Administration has been working 
quite satisfactorily This arrangement 
is m pursuance of the recommenda
tions made bv the Uneconomic 
Branch Lines Committee 1969

Refund of C. D to Railway employees 
of Kantabanjee

2771 SHRI AINTHU SAHOO Will 
the Ministei of RAILWAYS be pleas
ed to state

la) whether it is a fact that many 
of the 1 dilway employees of Kantaban
jee railway station in Orissa have not 
itceived refund of their compulsory 
depo it and

(b) if so wlut steps art being taken 
by Gmemment to ensure that re
fund of the compulsory deposit is 
made to thi employees of the lower 
strata7

THE MINISTER OF SlATii. IN 
THE MINIS IRY OF RAIL
WAYS (SHRI SHLO NARAIN) (a) 
and (b) All the eligible api iicauls 
including the lower strata of Kinta- 
banjee railway station have rer* ived 
the refund of then compulsory depo
sits
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M/s Hoechst India Ltd.

2773 SHRI RAMESHWAR PATI- 
DAR Will the Minister of PETRO
LEUM AND CHEMICALS AND 
FERTILIZERS be pleased to state

(a) whether it is a fact that Mjs. 
Hoechst India has monopoly on pro
duction of chemicals and drugs in this 
country,

Cb) whether Government is think
ing to nationalise this firm and

(c) if not reasons therefor”
THE MINISTER OF PETROLEUM 

AND CHEMICALS AND FERTILIZ
ERS (SHRi H N BAHUGUNA) (a) 
No, Sir

(b) and (c) The Government do1 
not have at present any proposal to




